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CENTRAL ADMINISTRATIVE TRIBUNAT, HYDERABAD BFNCH AT HYDERABAD - 23
0.x:.80. 566 /o3

g Between: : ~ Date of Order: 6/7-93 )
‘ ;

1. Divisional Failway Msnager, {(DG) o
Soutn -Céeutral Railway, Secunderabad, o ' : . I

2. Pormanent *ay Ins-cctor (Con) .
5.C.Rly, Secunderabad.

3, Chiefi Signal Inspector, . -~
Signal & Telecommunication Department, ' : .
S§.C.Rly, Secunderabad. | ! a

.« . Applicants,
and ‘
L. §- }(ofwgccao{\wb\ )

2. Presiding Officer, Labour Court, | . |
s Narayanaguda, A.P,Hyderabad.- :

. Respoudents.

Fer the applicantshL Mr.N.l:«Devraj, SC»fQI Rlys.
For therResbondents: ; ve
CORAM$ : ' ,

. THE HON'BLE ME,JUSTICE V.NEELADRI PAO s VICE CHAIRMAN
' , AID | | ' '

THE HON'BLE MR,P.T . TIRUVEKGADANM * MEMBEY.( ADM)

The ' Tribunal made the following Order:- -

Admit., The operation of the order dated 11-3-22

im‘C.M,P-NO. 1?30 /%thS'suspended until further orders.

# ‘ , Issue-notice to the Respondents.

post the case ou 6.9.93.

Sepity -Raxdy

1. The Divisional Railway. lManager (B.G) 5.C.RLY, secunderabad.
2. The Permanent way InSpector'(Con) S.C.Rly. Secuqéergbad.

3. The Chief Signal Inspector, Signal & Telecommunication

i Department S.C.RLy, Secunderabad. .
The‘Presidiag officer, Lebour Court, WNarayanaguda, Hydex

one copy to Mr.N.R.Devraj, SC for Rlys. CAT.Hyd.

4
5
6. One copy to M. .o
7. One spare COpY. . S _

abad;

pvm




R
C v
TYPED BY COMPARED BY
CHECKED BY AFPROVED BY

T THI CENTRAL ADMINISTRATIVE TRIBUNZAL
HYDEEABLD BENCH AT HYDERABAD -

THE HON'BLE MR,BUSTICE V.NEEFLADRI RAO
) ViICE CHETRMzN

AND '
Q

THE HON'BLE M4

«A.B.GORTY 3 MEMBER(AD)
D

T .CHANDRASEKMAR REDDY
MEMPEER(J)

AND L/

HON'BLE MR.P.T.TIRUVENGZDZM sM(a)

B

Dated : é,-—"\ ...1993l

+

'ORDER/JUTGFERTT

-

M.;;. /R.Jk.."-l C.."—“.la.. NO.

O._A.No. 56 '.

Tttz‘\k.NO.

Admitted and Int v
issueqd ’ _
_ ' I
[

Allowed

I

9
Dis Osed of ijls .






